4
| TEM NO. 64 COURT NO. 2 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 5274 OF 2008 (For Prel.Hearing)

RAJASTHAN STATE ROAD TPT. CORP. & ORS. Appel | ant (s)
VERSUS
MADU G Rl (DEAD) & ANR. Respondent ( s)

(Wth appln(s) for substitution,c/delay,substitution of L.Rs of t he
deceased respondent, perm ssion for urging additional facts)
(For final disposal)

WTH Civil Appeal NO 952 of 2009
(Wth appln. for permssion for urging additional facts and office report)

Date: 18/03/2013 This Appeal was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE P. SATHASI VAM
HON BLE MR, JUSTICE MY. EQBAL
For Appell ant(s) M. Sushil Kumar Jai n, Adv.
For Respondent (s) M. B.K Pal, Adv.
M. V.K Biju, Adv.
M. V.K Verma, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER

List tonbrrow i.e. 19th March, 2013.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



